To Regularize Aarohi School Teachers

265. SHRI NEERAJ SHARMA, M.L.A.: Will the Education Minister be
pleased to state:-

a) whether it is a fact that the teachers have been appointed by the
Government in the Aarohi Model Schools opened in the year 2011
on the contract basis subject to regularization after 5 years as
mentioned in the terms and conditions of the contractual agreement;
and

b) if so, the reasons for which abovesaid teaches are not been
regularized so far togetherwith the time by which these are likely to

be regularized ?

REPLY

SH. KANWAR PAL, EDUCATION MINISTER, HARYANA

a) Yes, Sir.

b) The matter is under process.
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